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1 2 3 4 

UNION TERRITORIES 

A. & N. Islands -
Arunacbal Pradesh -
Chandigarh - -
D. & N. HaveH 165 165 1()0 

Delhi 80 13 26.0 

G.D. & Diu -
Lakshadwee11 -
Mizoram -
Po ndicJ1er ry 42S 16 3.8 

~---~~~-~~-~~~-~~._..__~-~ 
TOTAL 1,98,770 1,58,230 79.60% __ ...... ___ ...,...._..., _____ 

.-.. ....... ......,..__._ __ ,..... _____ 

T.V. Relay Centres in GuJarat 

·85. SHRI MOHANBHAI PATEL: 
SHRI AMc\RSINGH RATHAWA: 

Will the Mioister of INFORMATION 
AND BROADCASTING be pleased to 
state : 

(a) the number of T. V. S\:iti ons and 
T.V. reJ:1y centres fu:1ctioning 10 Guj.uat 
State ; 

(b) the Percentage of population and 
area covered by T. V. in Gujarat at present ; 

(c) whether there is aoy propo!lal to 
instal more T.V. relay 4,;eotres in Gujarat 

tioning at · nine places in the state of 
Gujarat. 

(b) TV service is at present available 
to about 69 % population of the State 
spread over 56% of its area. 

( c) A low power TV transmitter under 
implementation at Bbuj as a part of VI 
Plan schemes is expected to be commis .. 
sioned by tbe middle of 1986. 

(d) Yes, Sir. 

Construction of TV Studio at 
Bhubane1war 

· ~ during the year J 98 5-86, if so, the sites . 86. SHRIMATI JAYANTI PATN-
AIK : selected ; and 

(d) whether Government will consider 
to give preference to the b.1ckward and 
hilly areas of the State which have not 
been covered so far 'l 

THE f\UNISTER OF STATE OF THE 
M1N1STRY OF JNFORMATION AND 
BROADCASTJNG (SHRI V.N. OADOJL) ~ 
(a) TV tcaaamittors are at present ruac-

SHRI T. BALA GOUD: 
SHRI MURLIDHAR MANE : 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether Government h&\'C a pr0 .. 

posal for the conatructioo of a full-fl edge(! 
Television Studio at Bbu\)anc,wari 
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(b) if so, the site selected; 

(c) estimated co!>t of the project? 
and 

(d) st~ps taken to implement the 
above proposal ? 

THB MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION ANO 
BROADCASTING (SHRT V.N. GADGIL): 
(a) Yes, Sir. 

(b) A site at Mouza-Nayapall i has 
been selected for the purpose. 

( c) and (d) The cost of the proj ect 
includint construction of staff quarters is 
estimated at about Rs. 14. 00 crores. 
Action has been initiated to obtain the 
formal approval of the Government for the 
project and the estimates. 

Installation of Television Trans-
mitter6 

87. SHRIMATI JAYANTr PATN. 
AIK: 
SHR11 UTTAMRAO PATlL: 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to . 
state: 

(a) whether Government have saoc-
tjoned instaJI at ion of more lei ev is ion 
transmitters to cover the entire country 
under crash programme ; 

(b) i( so, in what year 100 per cent 
population of the country wil1 be covered 
by T.V. coverage; 

(c) the number of transmitters sanc-
tioned to different States and Union Terri .. 
tories under tbe above programme; 

(d) the numbe· of Low Power Tran • 
rnitters sanctioned for Orissn under that 
proaramme; nnd ( 

Cc) the nan1cs or the places in Oti ssu 
Where ucb f~cHHiQs a1c to be made avai-
JabJ 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI V.N. GADGIL ): 
(a) to ( e) The setting up of addiional 
TV transmitters in a phased manner is 
envisaged during vn PJan period; to incr e-
ase TV coverage from the level of 70 % 
to 80 % of the population in the country. 
This includes setting up a high power 
TV transmitter at Bbavanipatna and eight 
low power TV transmitters, one ea.ch at 
Bar ipada, Sundergarh, Baleshwar. Keon· 
Jhargarh, Bolaogir, Phulbani, Jeypore and 
Chatrapur in Orissa. The target of 100 % 
coverage has to be achieved in the course 
of subsequent PJan periods. A clear 
pictur.: regarding the tra11sm ittcrs to be 
set up in the diff ercnt States and Union 
Tcniiorics will be available after some 
time! 

Interim Relief to the Working Jour· 
nalists and Non-JournaJisfs 

88. SHRI CHITTA MAHATA : 
SHRI V. TULSI RAM : 

WiH the Minister of LABOUR be plea· 
sed to state : 

(a) whether Government have decided 
to give mterjm relief to the working jour-
na I isls and non~ journalists ; 

(b) if so. the details thereof; and 

(c) if not, the r easons therefor? 

THE MlNlSTER OF STAlE OF THE 
MINISTRY OF LABOUR (SHRI T. ANJ. 
lAH) : (a) lo ( c) The quc~tion of grant 
of Interim rates of wages to Working 
Jou1nalists and Non~journaliHs has been 
referred to the Wage Boards for con&idera .. 
tion as per the provisions of the Workina 
Journalists and Other Newspaper employ .. 
ces (Conditions uf Service) and Miscel-
laneous Provisions Act 1955. On receipt 
of their recommendations the Government 
will take further action if necessary. 

HorUculturc in Seventh Piao 

89. SHRJ f\.fANVENDRA SINGH : 
Will the Minister of AGRICULTURE b@ 
pleased to stat~ ; 




